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Tatsat Shukla <lawyerforveterans@gmail.com>

IN RE: OA No.111/2023/EZ, Pradeep Kumar Singh vs State of Jharkhand & Ors.
Tatsat Shukla <lawyerforveterans@gmail.com> 22 August 2025 at 16:45
To: KUMAR ANURAG SINGH <office@kumaranuragsingh.com>, Aishwarya Rajyashree <advaish.hc@gmail.com>

Dear Madam/Sir,

Please see attached the captioned document being served to you vide the present email. Submitting reply on behalf
of Respondent No. 4 wrt Supplementary Affidavit dated 27 Mar 2025 filed by JSPCB.

You are kindly requested to acknowledge the receipt of the same.

Regards

Tatsat Shukla
Advocate,
Mob: 8931046220

Reply on Behalf of Respondent No  4 Ms Maa Shitla Store Work (Crusher Unit I) .pdf
19081K
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